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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 392/2022

Prasoon Pant & Anr Applicant (s)

Versus

Union of India & Ors

REPLY ON BEHALF OF CENTRAL GROUND WATER AUTHORITY (R-3)

MOST RESPECTFULLY SHOWETH :

1. That Hon’ble Tribunal vide para 11 of the order dated 15.11.2022 directed
joint committee comprising of Regional Director, CGWB, Northern Region/or
his Representative, representative of Uttar Pradesh Pollution Control Board
and the District Magistrate to assess Final compensation.

2. Accordingly, on 25-06-2024, a meeting of the Joint Committee was held under
the chairmanship of the District Magistrate (DM) of Gautam Budh Nagar to
assess the final environmental compensation for 41 projects. CGWA
repeatedly requested GNIDA & UPGWD to provide quantum and period of
ground water extraction by the Project Proponents. Due to non-receipt of data,
CGWA could not assess the Environmental Compensation. During the
meeting, ADM (Finance & Revenue) asked GNIDA to provide the data with
respect to actual quantum and period of groundwater abstraction.
Representative of GNIDA intimated that due to non-installation of water meter
by the PPs, actual quantum of extraction, pumping hours could not be assessed.
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3. Accordingly, it has been decided that, as per the provision of the Central Public

Works Department (CPWD), 1% of the project cost will be considered for
water consumption. Therefore, 1% of the total project cost will be imposed as
environmental compensation. Implementation of the decision was to be taken
by the Greater Noida Industrial Development Authority (GNIDA). Minutes of
the meeting are annexed as Annexure-I.

. Accordingly, the GNIDA vide letter dated 02.07.2024 calculated and

communicated 1% amount of the total project cost of 38 project proponents to
the UPPCB. Since, project cost of remaining 03 projects namely Lucky Palm
Valley (R-25), Novel Valley (R-36) and Sindhuja Greens (R-34) was not
available with GNIDA, GNIDA requested UPPCB to take decision at their
own. GNDA letter dated 02.07.2024 is annexed as Annexure-I1.

. The reply is being submitted in this Hon’ble Tribunal for the record and kind

perusal. However, any further directions given by this tribunal in this regard
will be abided.

)
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Central Ground Water Board, N.R.
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‘H [ . : S T N T T T |
' Sr. No. N | Project Costin Cro {As 1% Cost of Project!
Nao, i.‘\.zm(‘ and Address of the Project Projec X

: " per UPPCB Record) 1 (in Cr)
Mis hastha Greer, (Aastha Infracity|
| | brimited) i s 53 304
? Plot No.-03, GH-04, Sector-04. Greater -
' Noida '
Ace Aspire (M/s Ideal Realtech Put Ltd )i :
2 GH-02A, Techzone-04, Greater Noida 277.58 g 2.78
( West, s
-— . S
3 Ace City (Ideal Real Tech Pyt [1d.) 793.00 783
GH-01, Sector-01, Greater Noida
M/s Ace Divino (Starcity Real Estate Put,
4 ld), 661.00 6.61
Plot No-GH14, Sector-01, Greater Noida
Aims Green Avenue (Aims Golf Town
5 Developers Pvi. Ltd.),Phase-1, Plot No.- 326.03 3.26
4, GH-04 Greater Noida.
Ajnara Homes (APV Realty Ltd.), Plot No
6 GH-03, Sector-168, Greater Noida West 369.62 3.70
(U.P.)
Ajnara Le Garden (Ajnara Realtech
7 Limited), Plot No-GH-02, Sector-168, 203.00 504
Greater Noida West (U.P.)
M/s Apex Golf Avenue (Flora Realcon
pvt. Ltd.)
8 GH-03/SC-1,  Adjoining  Techzone, 21023 210
Greater Noida west (Tower-A, B, C, D, E
& 6 Villas)
ATS Destinaire (Promotor M/s Starcity
9 Real Estates Pvt. Ltd.) GH-14, Sector-1 634.18 6.34
Greater Noida (U.P.)
G (_\\ !,1_? ‘
'/ e
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M/S, ATS Home Craft (Happy Trails),
(Shridhara Infratech (P) Ltd.)GH-02A, |
Sector-10, Greater Noida i

M/s  ATS Rhapsody, (Promoter-DAR
Housing Limited) GH-12/1, Sector-1,
Greater Noida

M/s  Bulland  Elevates,
Buildtech Pvt Ltd) Plot
Sector-16C, Greater Noida.

(Bulland
No-GH-3A,

464.00

284.55

M/s Capital Athena (Capital Infratech
Homes Pvt. Ltd.) Plot No-GH-12A-2,
Sector-1, Greater Noida,

350.00

3.50

M/s Coco County (Promater-M/s Shrija
Real Estate Solution Pvt. Ltd.) Plot No-
GH-3C, Sector-10, Greater Noida

262.95

Divyansh  Flora  (Promotor-  M/s
Divyansh Infra hight (P) Ltd.) Plot No-
03H/GH-01, Sector-16C, Gaur City-
2,Greater Noida.

128.00

16

Ecovillage-Ill (M/s Supertech Limited)
Plot No-GH-06, Sector-16B, Greater
Noida (Phase-1, 10 Tower Only)

479.50

479

17

M/s Galaxy Blue Saphhire (GLD Infra
Projects Pvt. Ltd.) Plot No-C-03, Sector-
4, Greater Noida Galaxy Diamond Plaza

726.50

7217

18

(M/s Asteroid Shelters Homes Pvt. Ltd.)
Plot No-C-01A, Sector-4, Greater Noida

277.66

2.78

Galaxy Royale (M/s  Prithveelink
Buildwell Pvt. Ltd.) Plot No-GH-03,
Sector-16C, Gaur City 2, Greater Noida

190.42

1.90

(\ b
1 b F -
il
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{ =5, Ltd Vi/s PaﬂC")ta»c Promar T— =
b /" Plot Ne Notors =
| “hzo"“e‘l = I O-GH C&C, Secto; 3
— ‘_‘_\;\\\‘w Sater Noida West 63.30 0.63 ‘
-\—\\\\5\7 . | ) |
21 |Saur ¢y T =
13l , e
Sector.q g, > Plot Ne-C-18/G1.0,
Eater Nojy ' 652.00
— = 6.52
e =
Gaur ¢ ‘W\N\_W‘_\\‘— N
22 r City-g, Plot No. T
Greater Noida S Ekor
122.80 123
\\\\—\\_ ,
— t— _ 7
" G ity ; T
23 aur City-2. Plot N0~GH-01, Sector-16¢
Greater Nojgs ' 473.00 4.73
vl D
e S
\A\\\_\\\\_
\\\\“
24 Gaur Saundaryam Plot No-GH-05¢,
Sector-Techzone-A., Greater Noida >81.00 5.81
— 1
2 ” —\—\
Gulshan Belling, (M/s Gulshan Hom?z R
35 Pvt. Ltd.)
- Plot No-GH-02/4, Sector-16, Greater 8500 4.65
Noida
\\—ﬁf\\\\\\
IM  Florence, (M/s J.m. Housing Ltd.)
26 Plot No-DV-GH-09C, Sector-Techzone- 449,05 4.49
4,Greater Noida
| : \‘\\\
'i JNC The Park, (M/s INC Construction
Pvt. Ltd.) )
266.95 2.67
27 IPlot No-GH-01C, Sector-16C. Greater
Noida ]
| e~
La Residentia (M/s La Residentis
| Developer Pvt. Ltd.), Plot No-GH-06A, 1150.00 11.50
i 2E Sector-Techzone-04, Greater Noida
(U.P.)
il -784 : ) |
lLucky Plam Veily, Khasra NO}; 78 ... | Project Cost Not Provided
20 Ivillage-Bisrakh, Near Stellar Jeevan,

"Sector-i, Greater Noidz West,
!

by UPPCB

|
¢
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| -
Mahagun Maamra»] (M/s Dhanya

Fromoters py;
- Ltd), GH.01/8 <
10, Greatey Noida (U.P) /8 Sector

———————

Maantra-2 (Hebe
Infrastructure Pvt. Ltd)) GH-01/A, Secto;
10, Greate, Noida (U.p )

MahagUn

—

Mahagun Mywood (M/s Mahagun

(India) Pyt Ltd.) GH-04, Seclor-16C,
Greater Noida (U.P)

e U
Mangalya Ophira, (M/s Mangalya
Buildtech pwt. Ltd./Solaris Infra Project
Pvt. Ltd.) Plot No-GH-16F, Sector-1,
Greater Noida

177.41

205.83

67.75

Neo Town, (M/s Patel Advance V) Plot
No-GH-03, Sector-Techzone-4, Greater
Noida West (Phase-1)

670.41

0.68

6.70

. ]

Novel Valley (AKG Infra Pvt. Ltd.)
Khasra No.-288,299,302 Village- Sahberi
Near Sector- 16B, Greater Noida (U.P.)

Project Cost Not Provided

by UPPCB

36

Panchsheel Hynish, (M/s Panchsheel
Buildtech Pvt. Ltd.),Plot No-GH-08A,
Sector-1, Greater Noida West

405.24

4.05

37

Rajhans Residency, (M/s Rajhans
Infrateh (P) Ltd.) Plot No-GH-068B,
Sector-1, Greater Noida West,

127.88

38

Sikka Kamaya Greens, (Promoter-M/s
Eco Green Buildtech (P) Ltd.)Plot No-
02B, Sector-10, Greater Noida.

230.28

Sector-10 Greater Noida (U.P.)

Sindhuja Greens Village-Vaidpura Near| Project Cost Not Provided

by UPPCB

et
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\\/ihaarl \\/IHHS, “\‘./i/f; \/ihaan {)@Veiopersi
Pyl Ltd.
qo |l | 117.00
Plol No-GH-15(, Sector-1, Greater|
Noida. ;'
VI Home/Meridian, {(Promoter-M/s|
it Solitaire Infra Home Pvt. Ltd.) Plot Nofé 370.00
GC-03K/GH-03, Sector-16(, Greater!
Noida (Phase-1 & Phase-2) i |
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